Annexure-2

Name of the corporate debtor: M/s. JKS The Banyaan Private Limited (in Liq) Date of commencement of liquidation: 9th November 2022; List of stakeholders as on: 27th December 2022

List of unsecured financial creditors
(Amount in ¥ 716319358/-
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1 Bank of Baroda, AAACBI1534F 9th Dec 2022 718029492.3 716319358 3] Financial debt - |No further — 99.99% OResolution 0] 1710134]Expenses incurred
SAM Branch, guarantee guarantee. CD amount, if any, for CIRP of JR
Chennai oblication themselves are approved in JR| Food is to be
guarantor Food, verified.
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company




